SCHEDULE-I
FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
FUTURECOW INDIA PRIVATE LIMITED

1.[NAME OF CORPORATE PERSON FUTURECOW INDIA PRIVATE LIMITED
2.|DATE OF INCORPORATION OF 05.08.2021
CORPORATE PERSON
3.|AUTHORITY UNDER WHICH CORPORATE [Registrar of Companies, Delhi & Haryana
PERSON IS REGISTERED
4.[CORPORATE IDENTITY NUMBER OF U29304HR2021FTC096838
CORPORATE PERSON
5.|ADDRESS OF THE REGISTERED OFFICE  [G-21, DLF Phase-I Gurugram, Haryana-122001,
OF CORPORATE PERSON India
6.|LIQUIDATION COMMENCEMENT DATE OF [01.08.2023
CORPORATE PERSON
7.|NAME, ADDRESS, EMAIL ADDRESS, Name : Rabindra Kumar Mintri
TELEPHONE NUMBER AND THE Address : JD-18-B, Near Ashiana Chowk,
REGISTRATION NUMBER OF THE Pitampura, New Delhi-110034
LIQUIDATOR Email Id : futurecow.vllig@gmail.com
Telephone No :+91-98111-73846
Insolvency Professional, holding Registration No.:
IBBI/IPA-001/IP-P00707/2017-2018/11194
AA1/11194/02/270223/103926 | Valid up to: 13-02-2024
8.|LAST DATE FOR SUBMISSION OF CLAIMS {31.08.2023

Notice is hereby given that the Futurecow India Private Limited has commenced voluntary
liquidation on 01.08.2023.
The stakeholders of Futurecow India Private Limited are hereby called upon to submit a proof
of their claims, on or before 31.08.2023 to the liquidator at the address mentioned against item 7.
The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submit the proof of claims in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.
Sd/-

Name of the Liquidator : Rabindra Kumar Mintri
Date : 05/08/2023 Insolvency Professional, holding Registration No.:
Place : New Delhi IBBI/IPA-001/IP-P00707/2017-2018/11194
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PUBLIC NOTICE

Notice is hereby given that the following Authorised persen is no longer

affiliated as AP of SMC Global Securities Ltd., BSE Reg. No. INB011343937 &

NSE Reg. No. INB/F230771431 trading member of Bombay Stock Exchange

of India Ltd. &national Stock Exchange of India Ltd. having the registered

office at 11/6B, Shanti Chamber, Pusa Road, New Delhi-110 005. Any person

henceforth dealing with below mentioned AP should do so at their own risk.

SMC Global Securities Ltd shall not be liable for any dealings with them.

AP Trade Name : PRAKASH KR VERMA

BSE AP Reg. No. : Ap0104700173485, DATE :23-02-2018

NSE AP Reg. No. : AP0820113401, DATE :15-02-2018

Reg. Office Address : S/C Rajeshwar Verma, Near Bharat Timber,
Tupudana, Hatiya, Hatia Namkum, Opposite

Ramsakhi Appartment, Ranchi, Jharkhand-

834003
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You The Below Mentioned Borrowers, Co-borrowers And Guarantors Have Availed Loan(s)/
Financial Facility(ies) From HDB Financial Services Limited By Mortgaging Your Immovable
Properties (securities) And Defaulted In Repayment Of The Same. Consequent To Your Defaults
Your Loan Was Classified As Non-performing Asset. Subsequetly, The Company Has Issued
Demand Notice Under Section 13(2) Of The Securitization And Reconstruction Of Financial Asset
And Enforcement Of Security Interest Act, 2002 (the Act), The Contents Of Which Are Being
Published Herewith As Per Section 13(2) Of The Act Read With Rule 3(1) Of The Security Interest
(enforcement) Rules, 2002 As And By Way Of Alternate Service Upon You. Details Of The
Borrowers, Co-borrowers, Loan Account No., Loan Amount, Demand Notice Under Section 13(2)
Date, Amount Claimed In The Notice, Npa Date And SecuritiesAre GivenAs Under:

1

Name Of The Borrower & Co-Borrowers: Buildaids Timber Private Limited - Shop No 1,
The Bristol Hotel - Road DIf Phase-i Village - Sikandarpur Ghosi Gurgaon122002 Haryana -
|And Also : Plot No 303 & 304 The Residency, Apartment Ardee City Sector-52, Gurgaon-

& N
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' FORMA |
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
FUTURECOW INDIA PRIVATE LIMITED

1.|NAME OF CORPORATE PERSON FUTURECOW INDIA PRIVATE LIMITED
2.|DATE OF INCORPORATION OF 05.08.2021

CORPORATE PERSON
3. |[AUTHORITY UNDER WHICH CORPORATE |Registrar of Companies, Delhi & Haryana

PERSON IS REGISTERED

4. |CORPORATE IDENTITY NUMBER OF U29304HR2021FTC096838
CORPORATE PERSON |

5.|ADDRESS OF THE REGISTERED OFFICE  |G-21, DLF Phase-l Gurugram, Haryana-122001,
OF CORPORATE PERSON India

6.|LIQUIDATION COMMENCEMENT DATE OF |01.08.2023
CORPORATE PERSON

7.|NAME, ADDRESS, EMAIL ADDRESS, Name : Rabindra Kumar Mintri

TELEPHONE NUMBER AND THE
REGISTRATION NUMBER OF THE
LIQUIDATOR

Address : JD-18-B, Near Ashiana Chowk,
Pitampura, New Delhi-110034

Email Id : futurecow.vilig@gmail.com

Telephone No :+91-98111-73846

Insolvency Professional, holding Registration No.:
IBBI/IPA-001/IP-P00707/2017-2018/11194
AA1/11194/02/270223/103926 | Valid up to: 13-02-2024

8.|LAST DATE FOR SUBMISSION OF CLAIMS |31.08.2023

\

liquidation on 01.08.2023.
The stakeholders of Futurecow India Private Limited are hereby called upon to submit a proof
of their claims, on or before 31.08.2023 to the liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submit the proof of claims in person, by post or by electronic means. ‘
Submission of false or misleading proofs of claim shall attract penalties. SR
Sd/-
Name of the Liquidator : Rabindra Kumar Mintri,
Insolvency Professional, holding Registration No.;

Notice is hereby given that the Futurecow India Private Limited has commenced voluntary}

Date : 05/08/2023
Place\: New Delhi
N
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